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No. 22-HLA of 2015/92.— The Haryana Panchayati Raj (Second Amendment) Bill,2015,
is hereby published for general information under proviso to Rule 128 of the Rules of Procedure
and Conduct of Businessin the Haryana Legislative Assembly :—

Bill No. 22- HLA of 2015.

THE HARYANA PANCHAYATI RAJ (SECOND AMENDMENT) BILL, 2015
A
BiLL
further to amend the Haryana Panchayati Raj Act, 1994.
Be it enacted by the Legidature of the State of Haryanainthe Sixty-sixth Year of the
Republic of India as follows.—

1 This Act may be called the Haryana Panchayati Raj (Second Amendment) Act, Short title.

2015.
2. In clause (xi) of section 2 of the Haryana Panchayati Raj Act, 1994, theword and ~ Amendment of section 2
sign “elephant,” shall be omitted. fnggiélaWanaAct 11 of
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STATEMENT OF OBJECTS AND REASONS.

Asthere is a complete ban on the sale and purchase of elephants al over India, therefore, it is necessary to
delete the word elephant in clause (xi) of section 2 of Haryana Panchayati Raj Act, 1994.

OM PRAKASH DHANKAR,
Development Minister,
Haryana.

Chandigarh: RAJENDER KUMAR NANDAL,
The 30th November,2015. Secretary.
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